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{b) ifso, the details thereof;

{c) the suggestions of the expert group;

{d) by when the suggestions are likely to be implemented by Government; and
{e) the details of works camied out under TAY in Vidarbha?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) to (¢} Yes Sir. A Working Group on Indira Awaas
Yojana (TAY) was constituted by the Planning Commission for the Twelfth Five Year
Plan on 24th June, 2011 under the Chairmanship of the Secretary, Ministry of Rural
Development with 20 Members. The Working Group made important suggestions
for effective implementation of TAY. The major recommendations/suggestions of the

Working Group on IAY are as under:
{1) Enhancement of unit assistance under Indira Awaas Yojana (IAY).
{(i1) Creation of State Funds.
{(iil) Enhancement of loan under Differential Rate of Interest Scheme (DRI).
{(1iv) Enhancement of unit assistance for purchase of homestead plots under TAY.
{v) Provision of administrative expenses under TAY.

{(d) The Government has accepted and implemented the following
suggestions with effect from 1.4.2013:

(1) Enhancement of unit assistance under Indira Awaas Yojana (IAY) from ¥
45,000/~ to T 70,000/- in plain areas and from ¥ 48,500/~ to T 75,000/~ in
hilly/difficult areas/IAP districts.

(i1) Enhancement of unit assistance for purchase of homestead plots under
T 10,000/- to T 20,000/,

{(ii1) Provision of 4% administrative expenses under IAY.

{e) Duringthe year 2014-15,394599 371 lakh have been released to Maharashtra
including Vidarbha region f{or construction of 1,71,722 houses under TAY.

MGNREGA funds for railway works

772, KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

{a) whether Government is planning to bring legislation to amend MGNREGA
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to make use of the funds released there under for railway improvement and cleanliness

works; and
{b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) No, Sir.

{b) Does not arise.

National Rural Livelihood Mission

773. SHRI RAVI PRAKASH VERMA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{a) whether the National Rural Livelihood Mission (NRLM) was launched for
enabling the rural poor increase their household income;

{(b) if so, the details of results achieved so far, therefrom, State-wise;

{c) whether the Central Government is considering to extend the scheme to all

the rural poor households;
{d) if so, the details thereof;

{e) whether the aforesaid scheme has been launched in all backward districts of
the country; and

() ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) Yes, Sir. National Rural Livelihood
Mission (NRLM), subsequently named as Aajeevika, has been launched on 3rd June,
2011. Tt aims at mobilizing all rural poor household into Self Help Groups (SHGs) in
a phased manner and provides them long term support to attain appreciable increase in
incomes over a period of time to improve their quality of life and come out of abject
poverty. Details indicating progress made in implementation of NRLM are given in
Statement (See below).

{c) to (f) Under NRLM, it is proposed to cover all rural households identified
poor, inter alia through the participatory identification of poor (PIP) process and as
approved inthe Gram Sabha. It is planned to cover by 2024-25 all rural poor households
estimated to be 8 to 10 crores. At present, the programme 1s being implemented in
28 States (all States except Goa) and one Union Territory (Puducherry) covering
316 districts and 2125 blocks. This includes 61 TAP (Integrated Action Plan) districts.



